
NATIONAL COMPAI'{Y LAW TRIBUNAL
MUMBAI B CH. MUMBAI

C.P No. 1264 /(MAH)/2O17

Present SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI,IY LAW TRIBUNAL ON 08.12.2017

NAME OFTHE PARTIES: Abhyudaya Co-Operative Bank Ltd.

Trust House Commerce Centsr pvt. Ltd.
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ORDER

C.P. No. 1264/I&BC/NCLT/MB/HAH/2017

1. The Learned Representative4s of both the sides are present.

2. The Counsel for the petitioner is present and ready to go on with the
matter, ho,r,iever, the counsel for the Respondent is filing his Reply today
after serving the copy on the other side.

3. In order to facilitate the Counsel of the petitioner to go through the Reply

and also for hearing of the matter it is posted 02.01,2018.

sd/-
BHASKARA PANTULA MoHAN

[4ember (]udicial)

08.12.2017

SECTION OF THE COMPANIES ACT: I & Bp Code 2016.
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